Name of the Corporate Debtor : Metenere Limited

Date of commencement of CIRP: 03 October 2020
List of creditors as on : 01 July 2024 (Version 11)

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
List of unsecured financial creditors belonging to any class of creditors
(Amount in ¥) Annexure -2
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Axis Bank
(CG 17-Mar-21 29,30,80,981 29,30,80,981| Unsecured No | 0.93% - - - | Please refer note 1
Claim)
Bank of
Baroda

2 (CG 06-Apr-21 82,70,81,006, 82,70,81,006] Unsecured No | 2.62% - - - |Please refer note 2
Claim)
Total 1,12,01,61,987) 1,12,01,61,987 3.55% - - - -

Notes:

Claim received from Axis Bank pertains to the loan given by Axis Bank to Met Trade (UAE) FZC (Subsidiary), which is secured by the Corporate Guarantee extended by Corporate Debtor.

Claim received from Bank of Baroda, Sharjah Branch pertains to the loan given by Bank of Baroda to Met Trade (UAE) FZC (Subsidiary), which is secured by the Corporate Guarantee extended
by Corporate Debtor.




